33 Vridten Avawers

What was the cost for maintaining
the so-called essential gervices? How
much have you spent on breaking the
strike? (Interruptions). (c) Lastly,
Sir, did the Government try to invoke
the ESMA to break the strike?

SHRI RAJESH PILOT: Mr. Chasir-
-man, Sir, first let us agree that nation-
al interests - have to be kept above
everything at all times, whether they
are political imferests or union inter-
ests, 'Nalional interesty are above
everything. It should be the intention
of every citizen of this country that
national interest doeg not suffer. at all
costs. As far ag Calcutty Is concerned,
they have. ...

SHRI GURUDAS DAS GUPTA: You

are attacking the trade unions, absolu-
tely attacking the trade unions. This
will not do, Mr. Pilot.

SHRI RAJESH PILOT: Ag far as
Calcutta is concerned, it ig a fact that
there was a law and order situation.

There was manhandling of officers, I

personally talked to the hon. Chief
Minister saying that he must give gd-
ministrative
which unfortunately was not given.
When I talked to him, he called the
meéeting, ‘
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" Deferioration in DT.C. Services

¥123. SHAT RAINI RANJAN SAHU:
Wil] the Minister of SURFACE TRANS-
PORT be pleased to state:

(p) whether Governmsni are awars
that Delhi Trensport Corporation fer-
vices haye deteriorated after the hang-
ing gver of major roufes to privete
operatars in Mazch, 1988;

(b) whether Government are aware
that Delhi Transport Corporation bas
gractieally no control over private
buses opersting on its “outes and many
private buses gtop plying quring jean
howrs;
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(¢) whether Government propose
to exercise some control over private
buses to ensure pumctuality especially
during lean hours and holidays;

(d) ‘it 80, what gre the detajls
thereof; ang ’ :

(e) it not, what are the reasons

therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a)
to (¢) DTC hag not handed 6ver major
or other routes to private operators.
DTC sepvices are supplemented by
buses of private operators agsociated
with DTC. These private buses ope-
rate their services ng per schedules
given by the DTC vn different routes.
The scheduling, ticketing, ang opera-
tions are as per norms laid down by
DIC, who monitor the operations.
Whenevef gny irregularity iy noticed,
action is taken by the DTC against the
bus owner. On receipt o specific
complaints, bus owner is not only
instruected to ensure operationg as per
also, ' depending
on the nature of the irregularity, eash
penalties are imposed on defaulters.
Whenever any operator send prior ia-
timatjon about his absence, alternate
arrangements are made by DTC with
their own buses.

During the las; one year, overall
efficiency of DTC buses has shown
distinet improvement. ‘The current
operational efficlency ig over 90 per
cent. . '
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Acquisition, of ships by private sector

*127. SHRI KRISHNA KUMAR
BIRLA: Will the Minister of SUR-
FACE TRANSPORT be pleased to
state: ) 2

(a) whether, with the sharp rise
in the prices of ships, the private sec-
tor in the country is not likely to ac-
guire the requisite number of ships;

(b) if so, what is the number of
ship acquisition proposals approved
by Government gnd the number of
ships likely to fall short of zcquisi-
tion;’ '

(¢) wha; is the nature of the assis-
tance financial or otherwise given by
Government to the private shipping
industry in its acquisition programme;
and A o -

(dy whether Government propose
to have -any package programme to
help the shipping industry in the
private sector; if go, what are the
details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a)
and (b) The increase in cost of ships
has also been accompanied by increase
in freight rates and there is no clear
evidence that the viability of invest-
ment in this sector has been adversely
affected. Increased prices, however,
require  higher ~ initial investment
which eauses difficulties.

128 ship acquisition proposals have
been apbroved by . the Government
since 1-4-1987. It is not possible to
estimate any shortfall in the acquisi-
tion of ships as most private ship-



